
BEFORE THE NATIONAL GREEN TRIBUNAL, PRINCIPAL 
BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 575 OF 2025 

THE MATTER OF:  

Pawan Bihari    …. Applicant 
Versus 

State of Uttar Pradesh & Ors.   …. Respondents 

          INDEX 

        NDOH : 09.04.2026 

S. 
No. 

Particulars Pages 

1. Affidavit On Behalf Of Uttar Pradesh
Pollution Control Board (Respondent
No.4)

2. Annexure- 1
A true copy of the letter no.-
1301/iz0fu0cks0/2026 dated 21.02.2026

3. Annexure -2 
A true copy of the letter dated 
24.03.2026 

Respondent No.4 

Through 

(HARSHITA RAGHUVANSHI) 
      Advocate for the Respondent No.3, 

Chamber No. 439, 4th Floor, 
Block D, Additional Building Complex, 

Supreme Court, New Delhi-01 
Dated:  02.04.2026 
New Delhi         Mobile No. 8090217309 

  E-mail: harshitaraghuvanshi@hotmail.com 

71



72



73



74



75



76



77


